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COVERNMENT OF INDIA
~ RIUISTRY OF FINANCE ‘
- C o | {(DEPARTMENT. OF REVENUE) :
| ﬂ S . Y NEW DELHIs DATED THE /2ZTH JUNE, 1986

 NOTIFICATION
s (INC{JT"EA-!“'\X; .

T Nee €75) (_F.Ne.197/228/82—-1’T(ﬁ1)-: In excreise af the peouers
cenfarred by sub=elauss. (v) of slause (23C) sf Sectisn 10 ef
the Inceme=tax Act, 1961 (43 of 1961), the Central Gevernment
hereby netifies tchtistian Snrvic@'Sseiaty,'ﬂidnapara“ fer the
purpess ef the said saction for the peried cevered by ths
assassmont ysars 1383-84 te 1987-88+ <: S S
S | o (KoK TREPATHL-)
s DEPUTY SECRETARY TO THE GOVERNAENT OF INDIA
B 7o A E o o .

- Tha Manager,
 govsrnment of India Prass, .

Ring Read, Mayapuri Industrial Area,
Ngar Rajsuri Garden), New Delhie -

T
.
“

5
/K/g,\v Copy to $= .
\ 1. /s, S.N, Mukharji & Co., Charterad Acceuntants, 1=B, 01ld
A Past Office Street, Calcutta=700001.

.. The Cemmissisnsr eof Income-tax, Wast ben al-V11, Caloutta
| weTete his letter Ne.Aesmntes 7661/ CT/8E/311/73=74(5ub),
dated 7.2.88,] ) ' S I

‘\aﬁég. 3, All Cemmissiensrs of lncameBetaxe

tax '
K 44 Directors of Inaa(lT)l(R&S)/(P&PR)/(Ian), New Dslhi.
5, Dirscter of OZM Seorvices (Iﬂcmma—tax), filst Flesr, Aluan~a=-
Ghalib, Mata Sundri Lane, New Delhi (5 cepiss).. -
6, All Officers & Soctiens of I.T.uing of CeBaDeTe, Now Delhis
7+ Comptreller & Auditér Ganeral of India, New Dslhi (20 capies),
8, Bulletin Sec. of Dio ef Ins.(RS&PR), Nsw Dolhi (5 cepiss)s
9, Director of Training, IRS, Haticnal Academy of Direpot Taxes,
'Staff Cellegs, Nagpur (5 cepiles)e = '
‘10, Ministry ef Lau & Justice (Dopartment of Legal Affairs), Nau

D Dalhis : ‘ _ ,
Z‘% 11, Dts, of Ins., Printing & publicatiens, 2nd Flaor, Hans Bhawan,

' B.5.Zafar Marg, New Delhi. : .
12, 05D{Legal), 4th Fleer, Super Bazar Building, Neu Dalhl.
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